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.. Apgplicants.

1. The Union of India, rep. by the Secretary,
to the Gevt. of India, Dept. of Telecomm
unication, New Delhi.

2. The Chief General Manager,

Telecommunication, A.F.Circle,
Hyderabad.

Councel for the applicants t+ Mr.K.Venkateswara Rao

Courcel for the respondents
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THE HON'BLE SHRI R.RANGARAJAN 1 MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JAl PARAMESHWAR : MEMBER (JUDL.)
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ORAL ORDER (PER HCM 'BLE SHRI R.RANGARAJAN 3 MEMBER (ADMN.)

Heard Mr.ﬁ.Venkateswara-Rao, leérned counsel for the
applicants and Mr.V.Rajeswara Rac, learned counsel fpr the respondents.
2. There are 39 applicants in this GA, They are Techniclans
under R-2, who are now workingas TTAs under the same resgondents.

They prayee for a declaration‘that the applicants herein  are entitled
for pay sc%le of s, 1400-2300/- from 1-1=86 with all cons queptial
bénefits such as arrears of pay and Qllowances and other| attendant

benefits by holding the action of the respondents in not| givéng the

aforesaid scale of &s, 1400-2200/~ tc the applicents whilg extending

still higher scales to similarly gqualified persens working in the
posts of Junior Engineers/Assistant Superintendent Telegraph Traffic/
and Draughtsman vide DoT letter ﬁo.1~5/94-PAT dated 11-3-96 and denyi
the said benefit to the applicants herein is illegal, afbitrary and
discriminatorf..
3. ' Tt is stated that the 5th Fay Commission hag considered
the case of the applicants and rejected the same. Henge, the applicy
submit that the OA is already covered by the judgement|of this Tribu

in OA,779/96 decided on 26-08-98,

4, The learned counsel for the respondents submfit that it is
a covered case, However, he wants tc add that the isgue was alsoc
decided by the Agarwal's committee. But the learned dqounsel for th

, applicants submit that the recommendation of the 5th Fay commission
oy

Lﬁmare force than the recommendation of the lower committee viz.,

Agarwal'e committee. Hence, it is not necessary to gp into the

recommendation of the lower committee when the 5th Paly commission

' ,
which 1sLEigher body had decided ageinst the prayer gf the applica

in this CA.
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g Tn view of the above submission it will be incorgruent on

the part of the Bench to over rule the decision of the 5t{ Fay

Commission on the basis of the materials available in thi

OA.

_ - ‘1~ ~mwtlirants 1f they are so advised request
the department to refer their cases Eo Angmalies Committe¢ tor -

reconsideration in regard to their upgradation of scales

Hence, we do not pass any order in this connection and 1i

b pay.

berty

is given to the applicanta to take such action as deemed [fit,

6. With the above observation, the 0A isdispesed gf,

No costs.

(Bxfaéﬁéégiiiijjﬁ;) (R. RANGARATAN) -
MEMBER (JUDL. ) MEMBER ( ADMN} )

s o

Dated i The 17th_Sept._1998. ‘
Toictated in the Cpen Court) ' FE)
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The Sacretary, Dept. of Talacmmmunications,
New Delhi,

The Chief Gsneral Mama gar,, Talacmmmunxcatiﬁns,
A.P.Circle, Hyderabad,

One copy te Mr,K.Venkatssuara Raoc,Advocate,CAT,Hyder

One copy to Mr.V,Rejeswara Ras,Addl.CGSC,CAT,Hyderab
One copy to D.R({A),CAT ,Hydarabad,

fna Duplicata copy.
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